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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLAKATA

(Under Section 19(4) (k) read with Section 14(1) of the National Green Tribunal
Act.2010)

Original Application No.- 134 of 2024

|.A No.- OF 2025

1. Asrukhola Development Council, represented by its president, Amarendra
Nath Mohanty S/o Bipra Charan Mohanty aged about 76 years, Currently
residing At- Parijata Sriramnagar, Uttarasasan, Dist-Puri, 751002

........ APPLICANT

VS

State of Odisha Represented by Chief Secretary, Government of Odisha,
Lokaseba Bhawan, Bhubaneswar, Odisha, PIN -751001, Email Address:
csori@nic.in

The Additional Chief Secretary, Water Resource Department, Government
of Odisha, Secretariat Building, Bhubaneswar, Odisha, PIN - 751001,Email

Address; wrsec.od@nic.in

Additional Chief Secretary, Forest and Environment Department, Kharbela
Bhawan, Bhubaneswar, Government of Odisha 751001 emall

fesec.or@nic.in

The District Collector Cuttack, At/PO- Office of the Collector and District
Magistrate, Dist- Cuttack, Odisha, PIN-753002, Email Address. dm-

cuttack@nic.in




10.

11.

12.

13.

X

Engineer-in-Chief, Water Resources Department, At Heads of Department
Building, Bhubaneswar, Dist.: Khurda, Odisha,Pin- 751001 Email Address:

elc-wr.od@nic.in

Chief Engineer, Drainage Division, AT/PO-Gandarpur, Dist.: Cuttack, Pin-
754005, Odisha, Email Address. Cedrainage@gmail.com

Union of India represented through the Secretary, Ministry of Environment
and Forest Climate Change, Indira Paryavaran Bhawan, Jorbag, Newdelhi
110003, secy-moef@nic.in

District Collector Kendrapara, At/PO- GC3C+P38, Collectorate Buildings,
754211,Dist- Kendrapara, Odisha, Email Address: dm-kendrapara@nic.in

The Revenue Divisiona Commissioner, Cuttack, At/PO- Revenue Divisiona
Commissioner Central Division, Cuttack-753002, Odisha Email Address:

rdcctc@nic.in

The Superintendent Engineer, Drainage Division, At/PO:Marshaghai, DIST-
Kendrapara, Odisha, 751013, Email Address: eeddkendrapara@gmail.com

Chairperson, State Wetland Authority Odisha, At/Po- Kharbela bhawan,
Bhubaneswar, odisha, 751001 Email: direnvodisha@gmail.com

susant64@yahoo.com ,

Odisha State Pollution Control Board, through its Member Secretary, At/po-
At/Po- A/118, Unit-VIl, Nilakantha Nagar, Bhubaneswar, PIN-751012,
Odisha Email: member.secy@ospcboard.org (Impleaded vide order dated
21/08/2024, para-3)

Milan Kumar Bhuyan, aged about 45 years S/O Babaji Charana Bhuyan At
Present the Elected Sarapancha of Babujanga Gram Panchayat at/Po-
Babujanga, Dist-Cuttack-754134, Odisha
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15.

16.

17.

18.

19.

1.
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Abhaya Lenka, aged about 58 years SO- Dulabha Lenka AT Present-
Elected member of Panchayat samiti of Nischintakoili From Babujanga GP,
At/PO- Babujanga, Dist-Cuttack-754134

Subhashree Mohanty, Aged about 48 years W/O- Manoj Ku Mohanty,
Elected member of Zila Parishadha 28 No. Zone N. Kohili Block, Dist-
Cuttack-754134, Odisha

Kishore Chandra Sahani, Aged about 60 years, S'O- Dhruva Charana
Sahani, the present elected Panchayat Samiti Member from Uttarkul GP, At-
Sahaspur, Po-Uttarkul, Dist-Cuttack-754134,0disha

Alok Narayana Khuntia, Aged about 65 years, SO-Bhramarabara Khuntia,
EX-Sarapanch of Babujang GP, AT/Po-Babujanga, Dist-Cuttack-754134,
Odisha

Kailash Chandra Das, Aged about 72 years, SO Dadhiram Das, Socid
Activist, At/Po-Uttarkul, Dist-Cuttack-754134, Odisha

Amaya Kishore Das, Aged about 66 years, S/o- Jadunatha Das, Socia
Activist, At Odakhanda, PO- Dharibil, Dist-Cuttack-754134,0Odisha

... RESPONDENTS

(Respondent No. 13-19 impleaded vide order dated 21/08/2025, Para-5)

INTHE MATTER OF

Prafulla Kumar Sahoo, S/o- Late Anand Sahoo, aged about 65 years, At-
Mohammadpur, Po- Tendakuda, Dist- Cuttack, Pin- 754134

..... INTERVENER APPLICANT



|.AFORIMPLEADMENT ASA CO- APPLICANT/CO-PETITIONER

[, Prafulla Kumar Sahoo, son of Late Anand Sahoo, aged about 65 years,
resident of At-Mohamadpur, P.O.—Tendakuda, District—Cuttack, PIN-
754134, do hereby solemnly affirm and declare as follows:

That | am the Intervener Applicant in the above-mentioned Original
Application and | am fully conversant with the facts and circumstances of the

case. Assuch, | am competent and duly authorized to swear this affidavit.

1. That the Original Application has been filed by the Applicant Organisation
Asrukhola Development Council before this Hon’ble Tribunal seeking, inter

alia, the following reliefs:

I. To revitalize the 63 (sixty-three) kilometre long stretch of Asrukhola
Jora, covering approximately 950 acr es, by way of desiltation and removal of

wild growth of invasive weed ‘water hyacinth’ including ferns.

li. To ensure water flow in the said wetland during flood season for natural
cleansing, reuvenate the 11 (eleven) kilometre long Sukapaika (Kaninai)
River, and thereafter restore its connectivity with Asrukhola Jora for long-

term sustainability, as existed earlier.

iii. To include the lengthiest and serpentine Asrukhola wetland under the
Ramsar Sites, considering its ecological and environmental importance.

2. That the present Intervener Applicant is espousing the cause of five (5)
Gram Panchayats and fifteen (15) villages, which stand to be directly
benefited by the restoration of the 11 (eleven) kilometre stretch of River
Sukapaika. It is submitted that the villagers have, from time to time over the

last five years, approached all concerned authorities requesting opening of the
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mouth of River Sukapaika. The latest representation in this regard was
submitted to the concerned authorities on 13.11.2025. A true copy of the said
representation dated 13.11.2025 is annexed herewith and marked as
ANNEXURE-1.

3. That the restoration of the river will facilitate irrigation of agricultural
lands, help in recharging and maintaining the groundwater level, and further
ensure that surplus water contributes to sustaining and improving the
ecological health of the Asrukhola Jora/wetland.

4. That it is submitted that the present Intervener Applicant, along with other
villagers, has on several occasions made representations and held protests
before the concerned authorities seeking opening of the mouth of River
Sukapaika, and the said issue has been widely reported in various
newspapers. True copies of some of the relevant newspaper reports are
annexed herewith and marked as ANNEXURE-2.

5. That it is submitted that, upon opening of the mouth of River Sukapaika,
the residents of fifteen (15 ) villages will be directly benefited. However,
certain vested interests, in order to protect illegal encroachments on the
river course, are opposing the opening of the river mouth, apprehending that
the unauthorised structures raised on the river bed may be affected and
liable to eviction. It is respectfully submitted that river land cannot be
permitted to be occupied or encroached upon under the pretext of
apprehended flooding, particularly when such apprehensions are based on
data pertaining to floods that occurred nearly six decades ago, at a time
when barrages and dams on River Mahanadi were non-existent. At present,
river flow can be regulated and managed through modern technology,

controlled releases, and duice gates, and further, rainfall levels have
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significantly reduced over the years. Therefore, the apprehension of flooding

iIsunfounded, speculative, and devoid of any contemporary scientific basis.
PRAYER

6. In view of the facts and circumstances stated hereinabove, it is most
respectfully prayed that this Hon’ble Tribunal may be pleased to implead the
present Intervener Applicant as a Co-Applicant/Co-Petitioner aong with
the Original Applicant Organisation, as the Intervener Applicant is espousing
the cause of fifteen (29) villages and five (5) Gram Panchayats,
Mahamadpur, Tyandakuda, Manijanga, Uttarakul and Babujanga whose
residents have also supported the representations/Memorandom made in this

matter;

And/or pass such other or further order(s) as this Hon’ble Tribunal may deem

fit and proper in the facts and circumstances of the case.
INTERVENER APPLICANT

THROUGH

ADVOCATE
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO - 134 OF 2024/EZ

IN THE MATTER OF:

ASRUKHOLA DEVELOPMENT COUNCIL APPLICANT
VERSUS

STATE OF ODISHA AND Others ... RESPONDENTS

AFFIDAVIT I 3. LUl

I, Prafulla Kumar Sahoo, S/o- Late Anand Sahoo, aged about 65 years, At-
Mohammadpur, Po- Tendakuda, Dist- Cuttack, Pin- 754134, do hereby
solemnly affirm, and declare as under:

1. That I am the Intervener Applicant in the above mentioned Original
Application and [ am fully conversant with the facts and circumstances
of the case and therefore competent to swear this affidavit.

2. That I have read over the contents of the accompanying affidavit and the

same is true and correct and is drafted on my instruction.
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VERIFICATION

Verified on this {1 Ja¥ ol ..2§25.-2025 at?. ....... that the contents
of the above affidavit are true and correct. No part of it is false and

nothing material has been concealed there from.
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ANNEXURE-1

From : Dr.A.N.Mohanty,
Date- 13/11/2025

To
The Hon’ble Chief Minister of Odisha

Lok Seva Bhawan, Bhubaneswar
Odisha

Sub: Urgent request for reopening the mouth of Sukpaika (Kaninai) River to mitigate
severe drinking-water scarcity and to revive the 63 km-long Asrukhola Wetland :reg

Respected Sir,

With utmost respect and deep concern, I, on behalf of the signatories of affected
residents of Nischintakoili Block (Cuttack District) and Garadpur Block (Kendrapara District),
most humbly submit this representation requesting your kind intervention for urgent
reopening of the mouth of the Sukpaika (Kaninai) River. The blockage of this vital
distributary of the Mahanadi has resulted in an unprecedented ecological and humanitarian
crisis affecting more than half a million people across 29 Gram Panchayats.

1. Acute Drinking-Water Scarcity Affecting Five Panchayats

For the past 65 years, the obstruction of the Sukpaika/Kaninai river mouth has
drastically bloked natural freshwater inflow into the region. As a result, five Gram Panchayats
of Nischintakoili and Garadpur Blocks face acute drinking-water scarcity for nearly nine
months every year. Tube wells, ponds, and traditional sources have either dried up or turned
saline/polluted. Women, children, and elderly citizens are the worst sufferers.

2. Collapse of the 63 km-long Asrukhola Jora Wetland

The Asrukhola Jora/Wetland, stretching approximately 63 km and covering nearly 950
acres, was once an ecological lifeline for the area. This ancient serpentine wetland historically
supported:

e Drinking-water needs

o Irrigation for multiple crops

e Fisheries and livelihoods

e Groundwater recharge

» Biodiversity and wildlife habitat

e Flood management and micro-climate regulation

Today, due to the non-functional state of the Sukpaika River, the wetland has become
defunct, holding only stagnant, highly polluted water with almost no water-flow. This has
eliminated all ecological services that previously sustained rural communities.

3. Severe Ecological, Agricultural and Socio-Economic Impacts
The groundwater table has dropped alarmingly, and sea water intrusion is now moving

inward, contaminating groundwater sources. If this trend continues, the region may face a
catastrophic water crisis within the next 4-5 years.


Date- 13/11/2025
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It is now apprehends that the villagers living along Asrukhola wetland may face a serious
disaster if corrective action is not taken immediately. Despite multiple grievances submitted
by ADC, both the Department of Water Resources (DoWR) and the State Government remain
unresponsive.

e Agricultural productivity has drastically fallen due to lack of freshwater.

e Farmers are bound to incur heavy losses every year.

e Youth are migrating due to loss of livelihood opportunities.

e Local biodiversity has nearly collapsed.

e Pollution-stagnation has made the wetland a health hazard in several villages.

The root cause of all these problems is the artificial closure of Sukpaika/Kaninai, which
once served as the natural feeder river getting over-flown flood water during flooding.

4. Technical Feasibility and Urgency

It is widely acknowledged by engineers, local administration, and environmental experts
that the reopening of the Sukpaika river mouth is technically feasible and requires urgent
administrative approval. The work will immediately:

e Restore freshwater flow

e Recharge groundwater

e Revive the Asrukhola wetland
e Reduce drinking-water scarcity
e Improve agricultural yield

» Restore lost ecological balance

5. Humble Prayer for Hon’ble Chief Minister’s Intervention

In view of the critical and recurring crisis, I on behalf of singnatories earnestly request your
kind self to:

1. Order immediate reopening of the mouth of the Sukpaika (Kaninai) River
as a top-priority public-interest intervention.
2. Direct the Department of Water Resources and District Authorities
to take up the work on an emergency basis.
3. Institute a long-term sustainable management plan
to ensure uninterrupted flow and ecological restoration of the Asrukhola Jora wetland.

Your kind intervention will not only resolve a long-standing humanitarian problem but
also revive a historic river-wetland system that has served the people for generations. I ,
therefore, on behalf of all the five GPs most respectfully pray for your favourable and
expeditious action. With highest regards,

Yours faithfully,

Dr.Amarendra Nath Mohanty

President , Asrukhola Delopment Council & (On behalf of the Signatories of 5 GPs attached)
Address; Vill: Jaitalong, PO: Tyandakuda, Dist : Kendrapara

Copy to : Chief Secretary / Director, Environment / EIC (DoWR)/ CE, Drainage / Chairman, OSPCB.



Rejuvetion of Sukpaika River (Kaninaiiﬁ)r Conservation of Flood Water

to Meet water Scarcity during Summer Months.

380

(3

SfNO A Name Mobile No. Vlllage,1 GP Slgﬂwe ]
e AuAuuR Mwm
R Fradp Rme By PRI, THP Fosfop R b=
— dmmawm&%’ 193 7= /024 Dumlter gy T o fmwwﬁ
4 [\ jeykemnRedt V1 EIT ¥ Sarme A ik | R et Ryes |-
Lg”{?"‘“""’* Kumer Do | SDFEEN | pyeront| THookn [P gubortr”
T [Celnde Johod| 8815 3) x| Do el O (celin
220640 | tnewld Niage e
& %&m\—’q A ‘:[:é S‘C”D P 6&3& m%gﬁﬁ%q)/
3 | Rocorardaniime | a¥T9<uz 3 P mr> Y | Rgpeorond & peke \
6| Ketwelow maky AT544SS | S ot Rafmakes nohod
N\ €~
AN |6 lam 2] aw CHZ‘?%:%?/ T;J‘(m Tﬂlﬁ? Ny _%@lem YIAVIY.
i Z, g'&a@—g A‘hw\kaﬁm ‘O\C\EQKL\L\S_QS &éf\wyn “g&“":*‘“*‘? M N D:,\_,_,_
. [%s w ryots| o
12 st Nma;rm' 993 T2b4 Fads |’ I \\/\”’V
I
1| Skt o Britd 13791955, 1| cdocredl g B oan) >
52 | Mor i) gstiam mgcdu. [ Jildons|  dee=
l(é /\/5?7&0 k‘;gf;%ﬁnffr}y‘ 993860‘:7?%? @m%‘?vyeha/af@w \\Kig/
T ol anddos oy /0 Bobiid Towrboe Scsppnd
18 | Gow Choongin B EINTEN23% Ty %@f
19, g0 <y Rand 03 >8] Keshe
0 < DQ/I?&/@;;,Q%% By ‘




12

|

|
age

381

I 2 RQ/WM :}O e ‘M/’r’(rg N
- 4. 18 C)ﬂawLﬁ gézdwmp 77 T273 %:Z
/ i

23 @om thMph TY3750v7 %

24 |pehdC | (o] diz [ B0y
95 | ik AP AL MW
A F AR 1 T, A

~8 &u@py (e | 929,23, bands | Doyt

%‘% Gotyacc) Pl 9933321060 ﬁw)) )

20 | g™ N | o Tk ety S

2 (GRS ) Wimggos | S | AR
22 Moo M' g | AFALAIs WUMLL W
N9 '6@[@%@@;‘% FR¥¥Hrd 8D m%z W32 | L9905

Ja | RacreahM airsg e Wkl Rader
@go@%\% Mo Y Y M
36 _Qf/ﬁWrHﬁ‘&m; 13260508 AP M Py g2

27 ﬁw*eﬂk\l\&ﬁ gq@ﬁ?’-‘“]’/WJ‘/w; M. pur i =

38 | Stbath B L1868 0L | Tiedess %/
3? _f&wj/\mmw Prenn QN 313/3565T M %) //
\"D &a—ﬂa}c&r\ Ten 04376e . ]

! . B



3 382

SLNo.|  Name

~_j(%/l_o‘bi-levl}lq.‘_f Village | GP | Signature

e q I
W\ pohotion by * pady Vg KNt Wl fo
Y2 |Galsart m«mar:)‘em'cﬁggng%’ Advu STl "‘ W

T AR T —
W | DEP Ku Swoin | 993811607} Mefamga | Tyandks 54_\

/7 SIS hole toxth ‘?95”6&3?0 wﬁ mﬁﬂ C}:’\:‘
N6 | Qoo W pelog %sza?;/&:s‘”%(fﬁ '}?}3”""3 =
M7 | kebth Udhadie, | 76080 N0 PR &b
Yb | RalbSh M e 1158 R | ool | 1L
b4, | M- . kQMJé) ;00&226{5%4 Q;%J/ %@ By —
Lo %«ﬁm’wwﬁ\ q\?%ugglg 9@% MY, guoaeeacd N
Sl g gam e |97 su) Py MY g fang

n M%@ﬁ/ R, A2 9148:5%33% agpwr Ww ;

22

£3 | Dhovbo Pol| £370 /855 M WET Drosta I %
- o ppUT | 'atepio.

BY- | Neowenhw bty 96097965 | -pot |'at-pu ﬂ@ R
-

6

- | Quaekaria Khumb '90900%</20 %/zf;ﬁf /‘14“””? G W/
| Rayonk |Sehera. %3?%5};% =N o’%ﬁ‘ NI EYG 32yl
57 |aoeod Chana|zbosssa)™ s VSl L

o8| et e | e
59 | Ry syf celg 88| SR T

G | Moz id- i %Mﬁzm MWIHL



: Qavf'mo'; Ml Cu s

).

| MobileNo. | Village | GP.

V\ftumv\u»%ﬁ%,

83230289
T3

» Z&%dmjm'

é
%‘163% j

997’6% Mooy

4 3’-?%3’\8‘7'

. br(f%W'

&5
e

| Tushor Kyt Powe.

ug
A7) 1y

. |Rthom Khow

Canpuny

=
gl
:

; QWW’EAQQM

: Qa&m((amh :

R 66
o6 B

VN
<
L
3
N
g

Balotan Natal |

aq2& gg&

Togpoloh ol Ho 175083

'7;\‘L=J~om Mauk

| & 9376076

Aefecsit. Yl iwn

gY4 03/ @78

-

383



Name

| Mobile No.

2%

2 I PSjoy hwmon M,qg?}gﬁg l\v%l;gvg np»cgv:g' %‘;:;g:atlfmgoﬂu
g2 m;l%uEAM 93>0y} ‘T\d;«:g( ’)’\J:& M}\L@L{«c Dok -
> . TaPO% Wours y e, %o'ai'g%’ M{W« Tﬂp)@ VETRZ KUMJJJMJ
%4 . Shotpmalahu_| $5969293 —ls, 4| - Sitorol sdare £ SaboS
B | R e M s | =A- |- | ket7keBuheo
36 |obd maged, B | e TR o o vEom
2% e Ve ARE M‘—ﬁ‘aﬁ T1498| Reag besgcFratl
BE, [To1e s Rhaped "EAULE | Domto. | Tvarda) “Toily o, ihorbe
‘aﬂ, Qovasom \ovo, ‘H’f‘g?é!gg XN r ’[xa)hm- SUS\GE S Q\R/
A0+ | Fokiw &4 joma, %-@l;c?é, B Mmﬁ'dﬁ?i‘\’?—ﬂ”lﬂ
N | B Kinbonjon) Féx %1%3 Thezela | T icids” Rom)om g
Q3. | Movema %Q/koa.‘\‘foc\’\a'l}r%g ’;lr ~* - R(%\GQQ«:Q[
T O . | VU3 R .| Titt| et or M e st
A4 |28 Berme | A58 |- [P T mshacu6mq),
s f‘““%“‘&e%@‘, Q7 32(4/ Tgadee| Thondle ?ﬁg\’e\ﬂqﬂ LA
A6 | Morgremoo] 172093 | Tranda| qrercl avShans bkl
ad . | bonch Rigmer, qu*%ﬁi, m::gaa THede »ILLP Poesibe
Po. | Motoni b | 3T3k8 | 1. | | g ey 009
9. | B omapad O‘q@i‘g A~ | -] aso e
oo | Tefm ST BB | okl wadh | g junec @ |

384



18 385

SLNo.|  Name i;ﬁo@ij{yﬂ!a_gei GP \ ~ Signature -
were 0b N e “g‘x
O %gﬁﬁ_ RS | N | Parapwar dobay |

IR |

a2, Totlocrom Part| UAEYR, | A%

Mé Prdet Ch Boliwa <l UU 966¢58 r ;Mg“‘f Gh @«
¥ Pt boree |20 86469 | phend - L

o< 'A%wa~ cv%%gaoﬂ ot | <o - AW"%W/%
R T i i o g L o
107 waﬂm %ogyggl thj:;/ <o - 3&4{ sf-glﬁy
|08 "%e}a"a’;‘” 0 3y&2561IC (-ofoe qgft, P'r'»«qc: Ve Bk e
109. Roryo m'qgér;ﬁo %@mw%. W ]
l1o. |Sk. AKtoabts %991%0&;7 patire. i, AC kSRS
TP cnsanid ﬁwwi A2PFES | Nrobih Tndal 98 W el s
13, | Makadoras ﬁ)qa?ﬁgégl m«ng“?f‘ MM;L Mdenmepsath Ssheo

Ce A0V *
13 | Zqbed Whan 907858152 "= T C_<h-> 7
A . BVioww " ! gln
N | Medhledgm ool 1R | M, ol S Lo
: A ) & ,
fs dokonais John.| W% | e ] - MQ;»M

: B e | ——
J6. |poolpie er Do ausy Y| waif. Mmary

Dehogh .| 99298 e o, . | ’
117 Ao %5991 whs lrton | FAF) oAUL

, LA 22072 | Mes | Moy | Omé
118, | ARsLAY A Qb (477 gL ' 9 Onﬁ«“z?%m Q/QZ

A - _J 5
na. | Mok Rhemdio yauaq 2 ?ﬁfgg?wig Wq,

 3229% | .}

2p. | frsop &= (a7, | e ey pemsat frire

IS R S ST S S L SO




14 | 386

SI.No. Name Mobile No. | Village Gm
12) Cgl(.%a SN~ QADISULS | mo ke mare) Maham/mv[ c&K~#€LMf@TwM'

Pl | fur,
(22 | Joud Loba | Mr8manny "o e (Lo 0
0| B S — [Ny | B —

AUy, | Lingaaj Dos . T | | el Liiymond oy

2
(85 | Mohesiar Doy A2 P - 699 9 N3,

, . [Aa272 ] g &
134 Rrmest D03 . |93y oo | m&q!\ perz2f )
1y, | S le,\z'}:% CMC;;S%EG | o SRiF2 )2 (), 11

e , Alvre
128 | Korkiue QeAjm(' 79388 ¥ wth, ,,1;); Koo Ko Rhwet
1% . [P Momier b2 30733, | TE% T2l 3 e e gL




12/18/25, 12:11 PM Gmail - Intervention Application filed on behalf of Applicant. 387

M Gmall Sankar Pani <sankarprasadpani@gmail.com>

Intervention Application filed on behalf of Applicant.
1 message

Sankar Pani <sankarprasadpani@gmail.com> Thu, Dec 18, 2025 at 12:11 PM
To: Jateswar Nayak <adv.jateswar@gmail.com>, Dn Ray <raydnr@gmail.com>, Dipanjan Ghosh
<dpnjnghsh0@gmail.com>, Anand Jena <jenaanand7@gmail.com>

Dear Sir/Madam, please find the attachment.

Sankar Prasad Pani, Environment Lawyer
National Green Tribunal Kolkata & Orissa Highcourt
Res-Plot No 2132/4814(B), Nageswar Tangi,
Bhubaneswar, 751002

Cell- 9437279278

Skype- sankar.pani

@ pdf24_merged (9) (1).pdf
10268K
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